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central AOTINISTRAn \/£ TRIBUNAL PRINCIPAL BENCH

O.A.No.107/99

Nau Del hi, Dated this the 2^1 ' c r No.denber. 1 999.

HON »ble: mr.s.Roaoigc, \/ice: chaiwanCa),

HON'3L E: M R.KUL DIP SINGH, nEJ*l3ER(3)

1*1 To lAno d Ban sal,
S/o Shri a. S. Ban sal,
fvo 411, DOA 3anta quarters,
Jahangirpuri ,
Delhi.

2. nr. Jasuait Kupar,
S/o Shri Yadram,

n  ̂ vc 2 5/60 4, DDA Flat
Or.Ambedkar Nagar.
New Del hi-0062

s»

(By Advocate: shri B.K^Sinha)

Va rs us

1» NCT of Delhi,
through Nedical Secretary,
Delhi Secretariat,
5, Sham Nath Marg,

Del hi-54.

2. The Medical Supe rintend^t-
Lok Nayak Haspital,
Meer Dard Ftoad,
N eu Dal hi •

.... Applicants,

3.- The Dlrd'ctorj\_,_
Lok Nayak Hospital,
Meer Oard Fbad,
Neu Delhi -110002 j-r.4-

• • •» Respon dents.

C By Aduocate: Shri \fijay P^jidita))

0 ROER

hgn'ble mr.s. r.-adtce:. \/icc chqt m

In this Oa applicants had sought a direction

to appear in the interview scheduled to be hel d on

12/13.1.99 For the post of ECG Technician.

2. By interim order dated 13.1.99 respondents
ware directed to interview applicants on that date

provisionally and keep their results in a sealed cover



r  -
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till further orders •

i  ftespondents in their reply haue stated that
applications ue re invited for the post of ecg
Technicians spoclrically pro4dln9 that candidates

"•ay ^ply to the M.-S.. till 20.11.9e, applications
of applicants uere received on 23.11. 98 (.ilnnexura.P-2)
and on the same day uere dlarlsed at Nol0 2 58 and
returned on the same day uith the rolloulng en dorsar,entr

"Returned in original uith remarks that
application form has been received later
i«a. on 23,^1l|98'^

-l- These assertions have not been denied in any
rejoin de/f 11 ed by applicants,

therefore warrants no interferenco
and is di.smi3S8d;' No costs.

( KULOIP SINGH ) /, ̂  ,„L ,/
N018GR(g) . WC2

/ug/


